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DHT/HtAst: 

3YT 33 HfeuTs MgEE 188 müts 3aET fëeTuo fu foHT, 

1 have the honour to inform you that the Governor of Punjab has 

been pleased to appoint Dr. Inderbir Singh Nijar, MLA, under Article 188 of the 

Constitution of India to be the person before whom every member of the Punjab Vidhan 

Sabha, shall, before taking his/her seat, make and subscribe the prescribed 

oath/affirmation.) 
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